i D. .m.):ﬁfrz
An hok Member referred to the utilisation
of Ravi waters, The State iy committed to go
sbond with the exadution of ‘the Thein Dam
Projecs for the fall utilisation of Ravi waters
withdrawn from Pakistan and the question of
clearance of this Project has been taken up
with the Government of India and the neces-
sary work of exploration and survey of this
Project has been taken up.

As you know, Punjab is a fairly developed
Sixte as far as agricultural production is con-
cerned and also as far as the development of
small-scale industries is concerned, The State
income of Punjab is fairly high. It was about
Ras. 500.15 crores in 1965-66 and it has risen to
Rs. 698.15 crores in 1970-71. The growth rate
of Punjab has been 6.9 per cent per annum,
In the agricultural sector, it has been 8.1 per
cent per annum and  the growth rate in
small-scale industries has been 7.1 per cent
per annum. Nearly, Rs. 8.11 crores have
been given a5 loans for sctting up tube.well
during 1970-71 and, as far as utilisation of
A. R. C, finance is concerned, the State conti-
nues to be the bighest.

Anather puint raised was about Government
employees. In the Budget Speech of the former
Finance Minister it was stated that an addi-
tional expenditure of Rs. 1 crore per snpum
will be involved for removing anomalies in
revised pay-scale, as fur as school teachers are
concerned, Consequent to the Kothari Com-
mision’s recommendations which have been
given effect to from §st November, 1966, the
State Government coasidered the representa-
tionms of teschers and various other categories
and accepted to remove certain of these ano-
walies, This will involve an expenditure of
Rs. 3 crores. So, this expenditure of Ra. 4
crores has been provided in this Budget.

These are some of the highlights of the

Budget. With these words, I commend it to
the House,

MR. CHAIRMAN: Now, I put the
Demands for Graats in respect of Punjab for
1971-72 so the vote of the Howe.

The guestion is :
“Thas the respective sumy 0ot exoeeds

ing the amounts shown in the third columa
of the Order Paper e gramiod to the Preai-
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dent out of the Consolidated Fund of the
State of Punjab lo complete the sums necese
sary to defray the charges which will come
in course of payment during the year ending
the 31ist day of March, 1972, in respect of
the following demands entered in the second
column thereof—

Demands Nos. 1 to 51.”

The motion was adopted.

17.20 brs.
PUNJAB APPROPRIATION BILL, 1971

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. R.
GANESH) : Before I move the Appropriation
Bill, I have to make a correction here. Because
you know this Appropriation Bill had to be
printed at break-neck speed, an error has crept
in. In page 2, line 17, column 3 under the
heading ‘Charged on the Consolidated Fund’.
there is a printing mistake, Instead of Rs.
15,52,38,900 it has been mentioned as Rs.
15,52,38, 00. Therefore, this should be correc-
ted as Ra. 15,52,38,900.

Sir, I beg to move for leave to introduce a
Bill to authorise payment and appropriation
of certain sums from and out of the Consolida-
ted Fund of the State of Punjab for the services
of the financial year 1971.72,

MR. CHAIRMAN : The question is :

“That leave be granted to introduce a
Bill to authorise payment and appropriation
of certain sums from and out of the Consoli-
dated Fund of the State of Punjab for the
services of the financial year 1971.72,”

The motion was adepted

SHRI K. R. GANESH : I introducet the
R,

*Pyblished in the Gazette of Indis Extra-
ordinary Part II, Section 2 dated 21.6.71.

t Intbdyced with the recommendation of
the President.
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“That the Bl to authorise payment
and sppropriation of certain sums from snd
out of the Consolidated Fund of the State
of Punjab for the scrvices of the financial
yoar 1971-72, be taken into consideration.”

ot wrwr fog vty (wfewr) : % @
wrgar g 1+ g8 oer fear wng
MR. CHAIRMAN : ‘The question is :

““That the Bill to authorise payment
and appropriation of certain sums from and
out of the Consolidated Fund of the State

of Punjab for the services of the financial
year 1971-72, be taken into consideration.™

The motion was adopted

sfroremTe stread (FeAT) | AT AIdT

MR. CHAIRMAN : The question is :

“The clauses 2 and 3, the Schedule
Ciause 1, the Enacting Formula and the
Title stand part of the Bill.”

The motion was adepled.

Clanses 2 and 3, the Scheduls, Classe [ the Enasting
Formula and the Tule were added to the Bill,

SHRI K. R. GANESH : 1 beg to move :
“That the Bill be patsed.”
MR, CHAIRMAN : The question is :
“That the Bill be pamed.”
The motion was adopied.

MR, CHAIRMAN : Now, we take up the
Half-ao-bour discusion,

it TrveaTe STelY : AT T WY
ATEC & 1 G qwAT wEgy ¥ IR Ay
aff fear o g

-

1 Moved with the recomsvendation of the
President.

war § 0w feer €Y T war # ATy
wrgw qret WY Wer fiver et )

oft sy oy ity oy oW A

gefee § gerhelt st §dicr fobm
¥ ard ¥ xawrowey At fear g

€9 9 & wyerar wogar a9t 0

17.24 e,
HALF AN-HOUR DISCUSSION
Rs. Rurar Buscrrimcamon puming Foumrss
Prax

SHRI C. K. CHANDRAPPAN (Tellcherry):
Sir, I have raised this descussion with 8 view
to bring out certain important problems which
were not properly answered whea the question
was asked in this House on 8th June on rural
electrification during the Fourth Five Year
Plan. Now there is no dispute about the fact
that rural electrification should be given pro-
per attention and proper funds should also be
allotted for clectrifying the villages. The
Goverasmeant have come forward with enormonsg
statistics to prove how far they have been
successful in rural electrification

In this connection, I wish to point ocut two
facts. 'The first is this, The per capits consumpe
tion of clectricity in our countryix 83k, w,
whereas in the other under<developed coun.
tries, according to the Report presented by
Government this year, it ranges from 250 k. w.
to 2000 and odd k. w. From this we ean
understind how backward our country b {a
the matter of consumption of Electricity:

Itis said that in rural areas the quantum
of electricity used for agricultural purpose is
only 9 per ceat. That shows the backwardness
in the matier of our rural clectrification,

We bave eletrified so much of villages, seid
the Minister. The other day he said that 18
per cent of the Indian villages bave been
clectrified during this period. Itis & vemark-
able succom, I should sy, Atthe sxme time,
the dixparity antl the unbilances wiich wy fisd
among Siates ave viry glaring.



